NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 03.12.2019 (TUESDAY)

COURT 111
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member

(Technical) and Hon’ble Mr. Ashok Kumar Mishra, Member (Technical).

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Shri Madan Lal Food Products Pvt. Ltd. | Himanshu Harbola Prema
No. 414 of 2018 Vs. Priyadarshini (R1
Union of India, through Ministry of & R2)
Corporate Affairs & Anr.
2. Comp. App. (AT) Khetan Granite Pvt. Ltd. Heena George
No. 290 of 2019 Vs.
Office of Registrar of Companies,
Jharkhand
For Hearing
3. Comp. App. (AT) | B. Sudhakar Reddy & Ofrs. YogeshRaavi Nikhil Nayyar-
No. 193 of 2018 \/s. R1&R2
B. Manpal Reddy & Ors. ML Sharma-R5
Sumit Batra-R6
Ashim Sood-R9
4. Comp. App. (AT) | Yamini Bipinchandra Shah &Ors. Kishore Soni Isha Khanna
No. 250 of 2018 Vs,
Trimbak Estates Pvt. Ltd. & Ors.
5. Comp. App. Akula Nagalaxmi Narender Singh Tine Abraham(R-1)
(AT) 247 of Vs. Yadav
2018 Crompton Greaves Ltd.
6. Comp. App. (AT) | DLF Limited & Anr. Rohan Sharma Lakshmi Gurang-R1
No. 14 of 2019 Vs. Gulshan Kumar-R2
Satya Bhushan Kaura & Anr.
7. Comp. App. (AT) | Bank of Baroda Brijesh Kumar Pooja Dhar
No. 35 of 2019 Vs. Tamber
Aban Offshore Ltd .
8. Comp. App. (AT) | Arpit Agarwal Arpit Agarwal Anubhav Gupta
No. 37 of 2019 Vs.
Skytech Constructions Pvt Ltd & Ors.
9. Comp. App. (AT) | Ravinder Kumar Magoo Rakesh Kumar NPS Chawla
No. 95 of 2019 Vs.
AMA India Enterprises Pvt. Ltd.
&Anr.
With




10. Comp. App. (AT) AMA India Enterprises Pvt Ltd.

No. 103 of 2019 Vs.

Ravinder Kumar Magoo & Ors.

NPS Chawla

Rakesh Kumar
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